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Shri Rameshwar Tantia: May I
know when the committee's recom-
mendation for the establishment ot
an import export stabilisation fund
-will be implemented?

Shri Manubhai Shah: Very soon.

Shri A. P. Jain: Policy and it: im-
plementation are two separate things.
The Mudaliar Committee made a re-
commendation for workinz out an
integrated policy. Is it the impiica-
tion of the Minister that the commit-
tee of Secretaries is also laying down
the policy and also implementing it?

Shri Manubhai Shah: The point is
that for implementation, the different
Ministries are concerned. The foreign
exchange budget and allotments are
constantly reviewed. We need not
believe that every consideration or
every recommendation of the Muda-
liar Committee is the last word on
these matters. That was one of the
suggestions. We applied our best
mind to it. We find that a separate
high power committee is no substitute
for an integrated approach to these
problems by all the Ministries of the
Government of India.

Shri Harish Chandra Mathur: Is it
mittee as well as the Ministrial com-
mittee as well as the Ministerial com-
mittee was already there and may I
know whether the Mudaliar commit-
tee has considered the existence of
this committee and still recommend-
ed another committee and if so, what
were the grounds which were urged
by them?

Shri Mamubhai Shah: The report is
available. They would not know all
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the functioning and the internal work-
ing of every committee of the Gov-
ernment including the working of the
Economic committee of the Cabinet
Naturally, they thought that this is
a good suggestion that another high
power committee might again evolve
some other solution. This is what
happens in many other commitiees.
We locked into all these aspects.

The Minister for Commerce and In-
dustry (Shri K. C. Reddy): I would
like to add that the context in which
this recommendation was made by
the Mudallar Committee was because
of the fact that they could not et
seized of the question of the export
of the fact that they could not get
dustries. The Ramaswamy Mudaliar
committee dealt with other industries.
So, they said that another commit-
tee might take note of the products
of the Defence industries also and
see what defence products could be
exported. So they suggested the set-
ting up of a new committee of the
kind that is now being discussed,

Mr. Speaker: Next question.

Shri Morarka: The hon. Minister
has explained the circumstances
under which the Mudaliar Commit-
tee’s recommendation was made, ie.
it was especially for the defence in-
dustries that they had suggested the
appointment of a committee. May 1
know what steps Government have
taken in the matter?

Shri K. C. Reddy: The committee
of Secretaries, to whickh my hon.
colleague has referred, will deal with
it.

Kaslunir

Shri Hem Barua:
Bhri P. K. Deo:
Shri Narendra Singh Mahida:
Shri Bata Singh:
| Shri Kajrolkar:
( Shri Shree Narayan Das:
Will the Prime Minister be pleased
to state:

(a) what further move if any has
been made by Pakistan regarding the

[Shrl Hmsh Chandra Mathur:
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Kashmir problem since the matter was
discussed in Security Council; and

(b) whether any initiative has been
teken by the Government of India
in the matter?

The Deputy Minister in the Minis-
try of External Affairs (Shri Dimesh
Singh): (a) Government have no in-
formation on the subject.

(b) As the State of Jamma and
Kashmir is Indian Union territory,
Government do not have to take any
initiative in the matter, except for
vacation of Pakistan aggression which
it is Government's policy to bring
about by peaceful methods.

Shri Harish Chandra Mathor: It
has been reported that the President
of Pakistan is  visiting the U.S.A.
again to further the interests of Pa-
kistan on this problem, and also to
have certain additional supersonic air-
craft for the solution of the Kashmir
problem. May I know whether any
note has been taken of this matter,
and what Government's reaction is
thereto?

The Prime Minister and Minister of
External Affairs and  Minisier of
Atomic Energy (Shri Jawaharlal
Nehru): The hon. Member is asking
me questions which should properly
be put to the Pakistan Government,
How am I reply to them?

Shri Harish Chandra  Mathor: 1
want to know whether the Prime
Minister has taken note of the re-
ports to this effect which have appear-
ed in the newspapers.

Shri Jawaharlal Nehru: I have seen
some reports in the newspapers about
it. As for what we do about it, it
depends on  circumstances. Our
Ambassador is there, trying to put
whatever we have to say to  the
Government there and to the public.

Shri Harish Chandra Mathur: The
hon, Deputy Minister has stated that
we propose to take up the Kashmir
question only to the extent of the
vacation of the aggression. May [
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know whether during all these ten
years, any initiative has been takgn
by our Government for this parti-
cular purpose, namely the vacation of
the aggression, or we have only moved
when Pakistan has moved in the
matter?

Shri Jawaharlal Nehru: During
these ten years, the matter has re-
peatedly come up before the U.N.
Security Council, and we have said
all that we had to say. I do not know
it the hon. Member refers to  any
military action that we have taken.
Our general policy is not to take
any military action but to try to solve
it by peaceful methods. Of course, we
have to take military action, when
any further aggression takes place
from their part.

Shri Hem Barua: In view of the
fact that the U.S.A, has stood the test
of Pakistan's loyalty very well, as
demonstrated during the discussion on
the Kashmir situation in the Security
Council, may.I know whether that
has led to any rupture of Indo-US
relations as expected by Pakistan?

Shri Jawaharlal Nehru: No, there
has been no rupture in Indo-US re-
lations, and there has been no rupture
intended.

Shri Hem Barua: Pakistan intended
a rupture. That was why I asked
whether there has been any rupture
as expected by Pakistan.

Mr. Speaker: Order, order. Now,
Shri Narendra Singh Mahida.

Shri Narendra Singh Mahida: May
I know whether the attention of the
Prime Minister has been drawn to a
press report to the effect that Admiral
Nimitz hag stated in the U.5.A, that
as long as Pandit Jawaharlal Nehru
or Shri Jawaharlal Nehru is  alive,
this question would not be solved?

Mr. Speaker: What does the hon.
Member want to know?

Shri Narendra Singh Mahida: He
must give a clarification.

Shri Raghumath Singh: In Pakistan
they have said like this.
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Shri Indrajit Gupta: May 1 know
whether Government have taken
serious notice of the revelations made
a few days ago in the report of the
delegate of Ceylon to the UN which
apparently leaked out, to the effect
that there is a new move afoot by
Pakistan to prevail upon the USA to
support  Pakistan's occupation of
Kashmir as a price for Pakistan's
continued membership of the CENTO,
and if that has been taken serious
notice of, may I know whether our
Government have made any repre-
sentation on this basis to the US Gov-

ernment or to Pakistan to clear this
up? -
Shri Jawaharlal Nehru: We saw a
report in the Press of that so-called
leakage the hon. Member refers to.
We did not think it was necessary
for us to make any representation to
the US Government on the subject.

Shri Hari Vishnu Kamaih: Is 1t not
a fact that Pakistan has o{ten exploit-
ed the provisions of article 370 of the
Constitution ag a lever for propa-
ganda that Kashmir is a separate
entity from the rest of the Indian
Union? If so, what steps have been
taken or are being taken by the Gov-
ernment of India to abrogate article
370 so as to integrate Kashmir more

fully with the rest of the Indian
Union?

Mr. Speaker: It is a suggestion for
action.

Shri Harl Vishnu Xamath: On a
point of order and procedure. I ask-
ed what steps have been taken.

Mr. Bpeaker: For abrogation of
article 370.

Shri Hari Vishnu Kamath: Wkat
steps have been taken?

Mr. Speaker: That iz a suggestion
that it should be abrogated.

Shri Hari Vishnu Kamath: Have
any steps been taken?

Mr. Speaker: He should reconcile
himself to what I have said
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Bhri Hari Vishnu EKamath: You
should be more considerate and more
reasonable—a little more.

Mr, Speaker: I might repeat that
very same appeal and address it to
the hon. Member.

Shri Harish Chandra Mathur: Sub-
sequent to this discussion in the
Security Council, our High Commis-
sioner in UK is reported to hawve scen
the Irish Government, and the Prime
Minister is also réported to have writ-
ten to the President of USA. May 1
know what were the points taken up
and what are the reactions of the Pre-
sident, and the Government of Ireland?

Shri Jawaharlal Nehru: Our High
Commissioner in the UK is also our
Ambassador to the Government of
Ireland. Surely, the hon. Member
did not expect me to disclose the
Ambassador’s confidential talks with
the Government to which he is ac-
credimd. Naturally, it is expecled
that he explained our position

Shri Tyagi: At what stage does the
question of Kashmir stand in the UNO
at present, and what action, if eny,
are the Government takirg to expe-
dite their final decision?

Shri Jawaharlal Nehru: I do not
quite understand the hon. Member.
What steps we have taken to expe-
dite our final decision?

Shri Tyagl: The UNO's final deci-
sion. After all, how long is it to re-
main pending? What steps are Gov-
ernment taking to get the decision
expedited?

Shri Jawaharlal Nehrn: The last
time it went t6 the UN Security
Council, the result is well known to
the hon. Member and to the House.
Since then, no step has been taken to
our knowledge, by the Pakistan Gov-
ernment to bring it afresh there; and
we have no intention of bringing that
particular matter before the United
Nations, in that forum.

Shri Tyagi: My question has not
been answered.



5731 Oral Answers

Mr. Speaker: It has been answered.
The Government has said that Pakis-
tan has tried and what the result
was is known to the Member. Our
Government is not prepared or is not
anxivus to take any action in that
matter to initiate it or do something.

Shri Tyagi: Do 1 take it that our
Government is not anxious to get the
matter expedited?

Mr. Speaker: What matter expedit-
ed? There is nothing before the
United Nations.

_ Shri Tyagi: We have filed a case
and it is there for their final deci-
sion. Are we doing anything to get
it expedited?

Shri Jawaharlal Nehru: There is no
question of getting it expedited. It
has been repeatedly there. The hon.
Member seems to suggest that we
ought to take some steps to bring it
up there. We do not propose to do s0
there.
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[(a) and (b). Hindi reviews of the
proceedings of Parliament are being
broadcast since 1956, except for a
time between  August 1959 and
February 1961, and are relayed by all
Stations of All India Radio in the
Hindi region and. by some Staticns in
the non-Hindi region. No new deci-
sion has been taken in regard to these
broadcasts.

(c) Does not arise.]
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